Declaration of Assets and Liabilities

.........................

. IR%UQG’M ................. ; ::un/d:yglft'er/ynﬂg of LO/—QF—QLM‘LDE Q@Y‘
aged........ LI[ ..................... < years, belonging to . A V'h

service and presently working as %QQM’Y\WCM@&MJ

,__Ql_\ft_a,_bg_r;e_f_n‘,__iggigg_:__tmhe detalls of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and .dépenda nts*;

TDLQWD A. Details of movable assets ; : e
&‘JDL' (Assets In joint name Indicating the extent of joint ownership will also have to be

T A glven) ' e

- W\ L . . £ Wt 5 B
\_‘9 Sr, } Description Self ] Spouse [ Dependant-1 ’ Dependant-2 Dependant-3
No. Name(s) Name Name Etc. Name

.‘@P@” 0) -lbééh 3 [ raooqflf"’y;%}ff ﬁm ’%m e 7

' (&
f‘?ﬁl (1) | Deposits in Ale Ao S A
ﬁ =" -|-Banks,.Financial - /o/;‘a 9?_ NI‘L J i LS
T Institutions And \ ] _ \
\ 0 ! Non-Banking g5 bs ML N
\'T') ; Financial Amt-
Companies 2600/
Bonds, : S
Debentures and ; ¢ s ; :
Shares in (] ) e
%f}go”)( .| 'companies N L N ”" N ke Al
‘9(\07/ Other financial y.[| T¢-g 556 LIc g
\ institutions, 5. LIC-12249 6972 : i
gf\f;; Postal - 3lbic-gosg I NIL
1gs, LIC Pz'ryea"r
Policies, etc ¢ P“’;ea :
: PLr- €€

Motor Vehicles Tido

(details of f‘L )

make, etc.) . ‘é\mfei'g’; N N1 L M”‘
. 544 »

Jewellery (give

" details of ’L b—,afoe

weight and N 5o

value) gga-a vea":

Other assets, TV
such as values

ofdleims/_|Forelge | NIL | N

interests

Note: Value of Bonds / shares / Debentures as per the latest market value jn Stock.
Exchange in respect of listed companies and as per books in the case of non listed

companies should be given. : .
* Dependant here Means a person substantially dependent on the income of the employee,

B. Details of Immovable assets




[Note: Properties In joint ownership indicaling the extent of joint ownership will .

also ha\'g_t::_ to bd i@'g;‘!i-czi['é'(i]'

B Déscription self | Spouse Dependant=1 | Dependant-2 [ Dépendant-3.
_No._ | e Al on. Lo ) o Name(s) [ Namae ____Name Ete. Nome
(i) — Agrieultural Land g+€ R :

- Location(s) DisML . ;

\
- Survey number(s) AL LS
- Extent (Total { NebL NIL NTL
measurement)
-Current market value
(i) | Non-Agricultural Land
; - Location(s) \ :
- Survey number(s) ) \
- Extent (Total NILI NiL| NIL | N
measurement) ol
-Current market value o
() | Buildings (Commercial [
: and residential)
Location(s) - " M e ;
- Survey /door ] Y Y s \
number(s): . N : NIL N L N L
- Extent (Total : J
measurement)
- Current market
value - 7
(iv) | Houses / Apartments,
etc,
- Location(s) \ :
- Survey /door NIL e '
nurnber(s) : ‘N, ; Ntk NIL
- Extent (Total : : : s o :
measurement) : :
- Current market
value
(v) | Others (such as : :
interest in property) - ] J

(2) I give herein below the details of _m)‘f liabilities / overdues to public financial
institutions and government dues:- '
[Note : Please give separate detalls for each jtem)

Sr. Description Name & address of Bank / Amount outstanding
No. ‘| : Financial Institutions(s) /- 8S ON iivsvanivernassatesses
; i : Department (s)
(2) [ (i) Loans from Banks SBI BVM 6tac | 786827
(i) Loans from financial : 1 :
ins)titutions NIL ML
(iii) Government Dues: :
a) dues to departments | \ ; \
i(je)aﬁng with government | NI AL
accommodation o ~
(b) dues to departments .
| dealifg with supply of Ny A I‘L
water .
(c) dues to departments
dealing with supply of § T AR
electricity N N1 2
| |




| (d) dues to departments —
' dé’éallﬁg'_v_v:ﬂ_h'télé'p'h'dﬁé"s"
(€) dues to departments
dealing with government
Lransport (Including

alreraft and helicopters) 1 R
() Other gdues, if any

(b) (1) Income Tax including B ; ;
surcharge [Also Indicate 2 %8
the assessment year upto kPR 7 5 ?‘f R ;
which Income Tax Return
filed, Glve.also Permanent

AccoUnl_: Number (PAN)]
(II) Wealth Tax [Also
Indicate the assessment '

year upto which Wealth SN
Tax return ﬂled.]' '
(Il) Sales Tax [Only in l

case of proprietary -
| business] S
1 (1v) PropertyTax |

: C.- ‘Pers:_orllgl D:'.ata}l- ‘ _ _

SPF/CPE/PRAN No. - . st/am—r’s‘w o R
Sl e SR
Date of Birth -' - FI S_.! 0] I3 ’ , ’ 9 , 8 ] O:] (Dﬁ/MMfYYYY). ;

ol (2] ’

cale L e cienias ' ]

(Full Name e.g. B.A?S.*Bih_arAdmlnlstlat!ve.Service,

B.S.5.- Bihar Secretariat Service etc,)

Home Dfstﬁc_t. - - l;\/‘A TSHALT 7

I hereby declare that t
knowledge and beljef.

Sigﬁature "( @—/’ [‘.,/1?’ ............. L

Name of Employee: R » pRa"m L

place:. PATNA De_signation:..gl.g)g{f..c.@. amma(a')ﬂfCMth%j

....................

Date:.’l-oz-‘zo?" Department; BI‘HGRVI'DHANQQBHQ, PATNA

......................

~ Note: Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)

in prescribed format,



